CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 04-01-2021 TO 15-01-2021

S. |APPEAL NO. FINAL ORDER NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE | ORDER SENT FOR
PS TO HON'BLE DISPATCH
PRESIDENT /VICE
PRESIDENT/MEMBERS
1 |C/51601-51602,52396- 51584-51619/2020 4/1/2021 11/112021

52403,52450-
52454,52465-
52469,52633-52648/2019

2 |ST/51888/2015 51650/2020 4/1/2021 11/1/2021
3 |ST/50567/2019 51651/2020 4/1/2021 11/1/2021
4 |ST/52470/2016 51652/2020 4/1/2021 11/1/2021
5 |8T/50055/2016 50002/2021 13/1/2021 15/1/2021
6 ST/52940/2016 50003/2021 13/1/2021 15/1/2021
MISC ORDERS
1 |ST/50414/2017 50002/2021 13/1/2021 15/1/2021
2 |ST/52297/2019 50003/2021 13/1/2021 15/1/2021
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